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Mr. Speaker: Nex! gquestion. Shri
Hem Barua,
sft ammY | gt wEET, T W
% fad sr v ot an, w0 B o owa
AL WA FTX W wawe fawar # arfen
qr

WS WE . wg wsar, Afwy
TTEH AN W Ay o F
Removal of Boundary Pillars by

Pakistan
+

Shri Hem Barua:
Shrimati Tarkeshwari Sinha:

Shrl Rameshwar Tantia:

Shri S. C. Samanta:

Shri Subodh Hansda:
Shri R. S. Pandey:

Shri Yashpal Singh:
Shri Bagri:

Shri D. C. Bharma:
Shri C. K. Bhattacharyya:
Shri Hukam Chand
Kachhavalya:

Shri Bade:

Shri Brij Raj Singh:
Shri Sarjoo Pandey:
Shri Eapur Singh:

Shri Guishan:

Shri Solanki:

Shri Narasimha Reddy:
Shri P. K. Deo:

Shri Madhu Limaye:

L Shri Ram Sewak Yadav:

=

*122. ‘1

Will the Minister of External Af-
fairs be pleased to state;

(a) whether it is a fact that Pakis-
tan had removed all the pucca boun-
dary pillars between India and Pakis-
tan in Meghans and Nasirapara vil-
‘uges in Nadia district of West Ben-
gal;

(b) whether Government have also
any other information of Pakistan
removing or trying to remove boun-
dary pillars between the two coun-
tries, particularly in the Assam-East
Pakistan sector of our frontier; and
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(e) if so, the steps Government have

laken to ensure securily  of these
border pillars?
The Minister of External Affairs

(Shri Swaran Singh): (a) to (c). A
statement is placed on the Table of
the House,

STATEMENT

On the uight of the 12th May, 1965,
u large number of Pakistanis remnved
I international boundary pillare bet-
ween East Pakistan and West Bengal
along the Mouzas Sheikpara Meghana
(JL. No. 112) and Andharkota
(J.L. No. 111) under P.5. Karimpur,
District Nadia, On the 26th May,
'9¢5, the Government of West Ben-
ral lodged a protest with the Govern-
ment of East Pakistan,

Tripura-East Pakistan Border:

46 boundary pillars were removed
and 58 boundary pillars were dam-
aged on different dates.

Assam-East Pakistan Border:

Occasional reports of damage and
destruction of boundary pillars have
been received by the State Govern-
ment. But there has been no large-
scale destruction in this border ex-
cept by river action in the Braham-
putra sector.

Wegt Bengal-East Pakistan Border:

A few cases of removal of bound-
ary pillars from some other parts of
West Bengal border have also been
received, Border Forces have been
instructed to intensify patrolling to
preven! removal or damage of pillars.
In the case of the West Bengal-East
Pakistan border, Directors of Land
Records and Surveys, West Bengal
and East Pakistap have taken certain
agreed decisions for the care -nd
maintenance of boundary pillars.

Shrl Hem Barua: May I know if
our Government have notified UNO
of this Pakistani vandalism and, of
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g0, what is the reaction of the UN
Secretary-General to this incident? Is
he excited over this incident as he
was excited over our occupation of
two posts in Kargil last time?

Shri Swaran Singh: The removal
of certain pillars in the East Pakistan
border has got nothing to do with
the United Nations.

Shri Hem Barua: May 1 draw the
altention of the Government to a re-
cent broadcast by Radio Pakistan
which says:

“Every young brave wan of
Pakistan is Mahmood the idol-
breaker. He is ¢ver-prepared to
jump into the battle ground, Aght
the invader and crush him to the
gronnd ™

I av not know who this Mahmood
is. Possibly, this is the Mahmood of
Gazni who caused devastation in India
during the 10th or 11th century.

Mr. Speaker: No comments on
history or historical facts. That is
why the trouble arises and 1 am
forced tu interfere. Then arguments
are entered into and much of the time
is wasted.

Shri Hem Barua: In the context of
that, may I know whether our Gov-
ernment propose to deal with these
Mahmoods as sternly as possible, or
are they proposing or contemplating
1o negotiate with these Mahmoods
for a so-called peacefy] seltlement?

Shri Swaran Singh: The Govern-
ment js aware, and 1 am sure the
country is aware, that broadcasta of
Radio Pakistan have been couched in
very offensive and very aggressive
langusage, and that is not at ell con-
sistent with the outward expressions
that have been made by the Pakistani
leaders when they talk of peaceful
settlement  ‘Their actions and their
statements belie their professions.

st ad - A ¥ Sz # faar mn
¥ f faga ff wfer dim o7 gAn
T Wl 97 46 Fvew AR m o

BHADRA 1, 1887 (SAKA)

Oral Answers 1146
58 HTHT S691 F1 TFTH TEAAT TAT |
¥ At S g fe s awn A
T e AEEl A% A8 ATWE =T
AT TR, WY AT W A {67 ag ey
=m fog & a1 oty &R AT o gE 2

Shri Swaran Singh: 46 boundury
pillars were removed and 5 boundary
pillars were damaged on different
dates—] have not got these dates—
and out of the removed pillars, 11
pillars have been re-fixed. The ques-
tion of re-fixing all the removed pillars
and the repairing of the damaged
pillars is being taken up by the Dis-
trict Magistrate, Tripura with his
Pakistani counter-part,
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Shri Swaran Singh: The pillars
were fixed 85 » result of the
joint consultation and agreement bet-
ween the representatives of the two
Governments. The act of damaging
the pillars is not accepted by the
Pakistan Government. They always
say that some miscreanis may have
done it and some of them, as 1 have
already indicated, have already been
re-fixed. The local authorities on
either side, aoccording to the proce-
dure, are trying to restore the other
pillars also
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Shri P. C. Borooah: May I know
whether the demarcation of the boun-
dary between East Pakistan and West
BengallAssam border has been com-
pleted and whether the new  posts
which have been removed are those
that were put recently?

Shri Swarap Singh: The demarca-
tion over the entire area is not yet
complete. The places from where the
pillars huve been removed are the
places where the pillars had been put
up as a result of joint demarcation.

Mr. Speaker: Mr. Bade is insisting
again and again as to how long was
it that the Pakistani: took to remove
or interfere with those pillars. The
dates might not be known but the
period, if it can be given, might be
given to him.

Shri Swaran Singh: These are not
recent things. They were not all des-
troyed as a result of one action. Over
a period of one year and a half, there
have been occasional removals of one
pillar or the other.
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Mr. Speaker:
crnment doing?
wants to know.

Shri Swaran Singh: As I have men-
tioned already, this action is not
claimed or admitteq to have been
done by the Pakistan Government.
Sometimes, when there are semovals,
there are counter-claims also that some
miscreants, either Pakistanis or maybe
others, may have caused damage
lo these pillars. Then, we get to-
gether and restore these pillars,

What was the Gov-
That is what he
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Shri U. M. Trivedi: In view of the
:tatement that has been made by the
hon. Minister that these pillars are re-
moved and then re-fixed, has the
Government not considered it proper
to have these pillars constructed of
concrete with foundations?

Shri Swaran Singh: These are con-

crete pillars with foundations,  But
even those can be damaged.
Shri Basumatari: In view of the

fact that there is constamt mass infil-
tration into Assam and also aggres-
sive activity, may 1 know whether the
Government of Assam has put in a
suggestion to make a de-populated
belt or to construct a wall slong the
border? 1¢ so, what is the reaction of
the Government?

Shri Swaran Singh. This does not
arise out of that.
Mr. Speaker: Yes, it does not.
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Shri Swaran Singh: There is no
area as such because generally the
pillars are fixed on straightline; then
the distance between the two pillars
can be quite considerable. When
there gre bunds, then the larger num-
ber of pillars are generally found in
smaller areas, [ have galready given
the number of pillars. Therefore, on
this point, the action that has 10 be
taken is this: this is generally handled
by the two District Magistrates of
the adjoining districts in India and
Pakistan. Where these pillars are re-
moved, if there is any dispute, then
the two Surveyors-General helr
them., There is no dispute as such.
He should not take it in that light.
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Shri Ranga: In view of the fact
that there must be some ground rules
tp guide the District Magistrates of
both sides to decide these matters
whenever there is any dispute, may
I know how often they meet and whe-
ther they have met during the last
one year and six months, and why is il
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that it has not been possible for them
to replace these posts there?

Shri Swaran Singh: In these
matters, unless there is goudwill and
there is also their agreement to meet,
we cannot do much unilaterally. It
is a fact thap the co-operation that
is normally expected from the officers
from Pakistan side has not unfortu-
nately beep forthcoming. Notwith-
standing our efforts, there have been
delays. But in a matter like this, it is
very difficult for us to take action uni-
laterally. All this boundary at the
places is fully admitted and agreed to
by both the sides and the removal
of pillars is no doubt a malter of irri-
tation and we do not like it, but it
does not vitally affect our interests in
any matter,

Bhri Ranga: My question was how
often these District Magistrates
have met.

Shri Swaran Singh: [ could not
give that information straighiway.
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